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FORM A ______|BAJAJ HOUSING FINANCE LIMITED BEFORE THE EXCLUSIVE MOTOR ACCIDENT NOTICE
PLBLIC ANNOUNCEMENT . Corporate office: Cerebrum, IT Park B2 Building, 5th Floor, Kalyani CLAIMS TRIBUNAL, TIRUPPUR, TAMILNADU. Canara Bank
{REQUE-Eti'EIH 14 of the Insolvency and Bankruptcy Board of India Nagar, Pune, Maharashtra-411014. Branch office: 2nd Floor, MCOP No. 611 /2023 .
Voluntary Liquidation B Requlati 2017 J K Towers, 719/A-53-2, 46th Cross, Sangam Circle, Jaynagar 8th Block, Bangalore-560082. Head Office : 112, J.C. Road, Bengaluru, Karnataka 560002
(Voluntary Liguidation Process) Regulations, ) Demand Notice Under Section 13 (2) of the Securitization and Reconstruction of P. Suresh ...Petitioner | Nafice is hEI‘Etljl' gil.ﬁE!r'I that the Share ':Eﬂif‘*f-ﬂtﬂ[ﬂ] for the undermentioned El}ui!}'
FOR THE ATTENTION OF THE STAKEHOLIDERS DF Financial Assets and Enforcement of Security Interest Act, 2002. -VS- | : h by el ;
BIG VIKING GAMES PRIVATE LIMITED Undersigned being the Authorized officer of M/s. Bajaj Housing Finance Limited, hereby gives the following notice G.Gowtham ' 3nares of the CDH"FIEI'.'I}' have been TEPDTtEd lostistolen and L-‘l'lle'l'Elgl'lEd have
. o A —e=r to the Borrower(s)/ Co-Borrower(s) who have failed to discharge their liability i.e. defaulted in the repayment of princi- ) ’ - | i i i f ifi | o i i
1|Name of Corporate Person Big Viking Games Private Limited pal as well as the interest and other charges accrued there-on for Home loan(s)/Loan(s) against Property advanced to 2/0- Guru;amﬁ FeSIdlglg Zt 24/1’ | | applied tﬂ;ﬁ Eﬂg‘ﬂmw loissue dupicate E-hﬂ_E_ﬂEI'fI icates} for the ;_BEI_SHH ESH
| s e e e T 07 i ' them by Bajaj Housing Finance Limited and as a consequence the loan(s) have become Non Performing Assets. ingasandra, Hosur Road, Bangalore, Mame moan i of ' istinctive Nos
i Ricins of ""3'3"|3':"'3|"_3'I ':i Corparale Person | 07/04/2021 Accordingly, notices were issued to them under Section 13(2) of Securitization and Reconstruction of Financial Assets Karnataka - 560 068 Respondent Sharshalder(s HE#‘IEF Folio S H'D Held ¢ sﬁiﬁﬁ o R
& Authanty under which Corparate Registrar of Comgpanies Bangalore and Enforcement of Security Interest Act, 2002 and rules there-to, on their last known addresses, however the same ' . r{} _ | No. | m EH_ ert : “ | from TI:I'
Persan i incarporatad fregislered have been returned un-served/undelivered, as such the Borrower(s)/Co-Borrower(s) are hereby intimated/informed by Branau Vi ¥ R 41301 | 337414600
4 '.:,]F.:,rare derdity number / limited liability (T 2900KAZ021PTC 146256 way of this publication notice to clear their outstanding dues under the loan facilities availed by them from time to time. PUBLIC NOTICE Jﬂsﬁ:‘ljl "'.::-'I:Tlﬁsal I:E!.a;nakrla CNB043045 1000 45045 | 327413601 | 374 4e00
idanity number of Corparas Person Name of the Borrower(s)/ Guarantor(s) | Description of Secured Asset Demand For the injury of the Petitioner in a road Ak
B it e ] I " NP (LAN No., Name of Branch) (Immovable Property) Notice D , J , Vinod Joshi
5| Address of the registered Offica and Oheya Pulse 7, 1, Ulsaor Road, Yellappa Chetty Eranch BANGALGRE: Al that piece and parcel of the Non-agricultural °;'Ke atet Accident on 24.05.2023. | have filed the | - - - - - -
Principal ofice if ) of Corparale Person Layout, Sivanchatti Gard, Ens, Bangslor, LAN: H404ECN0390575 & H404HLP0327731 | Property described as: All that piece and parcel of the above claim petition and the court order your Any person who has a claim in respect of the said Shares should lodge the same with
b e \Kamataka-560042, India, 1) Nitin Kumar Pradeep (Borrower), At No|immovable property being Residential premises bear-| 29th April appearance on 15.06.2024 at 10.30 A.M. (the EDI’HDEI‘!Y al its Regisiered Office 112. J.C. Road. Bengalury, Karnataka 560002
b | LiguilaSon commendameant dats ol 09.05.2024 31/1, 9th Cross 2nd Main, Woodlands Hotel, |ing No.31/1 (Now 31/9) having PID No.77-14-31/1, new 2024 ; . itk i A i i il
Carporaie Persan S.R Nagar, Wilson Garden, Bangalore,|PID No.110-W0174-22-1 situated at 9th Cross, |Rs.46,49,576/- unless youare remained ex-parte. | Wilhin 19, gays: rom his Gte eise Ihe Cump.;:n;l.'{unh proceed o issue: duplicate
7| Name. atdrass ernal address teleghone Rame: Rajeev Lochan Karnataka-560027. 2) Nirmala Nahar|Sampangi-ramanagar, Division No.43, Bangalore,|(Rupees Forty [-By Court Order -/ | EEHI1IEE1E'{5J1EIEhEafﬂfEﬁaIE| a;::lm::-:.an.swrrhﬂutany iurtner intimation.
rmber and 4_,“:: regisiration nu.’ﬂEnﬂr of  |Address: 743 ke Foor AGCR Enclave (Co-Borrower), At No 22/1, 2nd Main Road, | presently comes under the limits of Bruhath Bangalore| Six Lac Forty | Sd/-
e i_'s:||,-ir:a1|:-;' T Mew Del '-11{iE;EI-E TR ' Sampangi Ramanagar, Wilson Garden,|Mahanagara Palike [BBMP] Ward No.77, measuring Nine V.MOHAN, B.A.B.L,, | Date: 11/05/2024 Pranav Vinod Joshi Jiw Vimal Vinod Joshi
= ' oL Bangalore, Karnataka-560027. 3) The Light|East: 4.57 Mtrs,West 4.57 Mirs, North: 8.83 Mtrs and|Thousand Five S.KUMAR. B.Com.B.L '
Email; bigviking viigmad.com & Place (Co-Borrower), (Through its|South: 8.83 Mtrs totally measuring 46.35 square meters Hundred . , 5.L0M.,B.L.,
csrajeesdochanigmail com Proprietor/Authorised Signatory/Managing |having and electricity connection and bounded on: East Seventv Six ADVOCATES,
Mabile Mo, 95180 34467 Director) At No 4, Pid No.77-17-4, Old Airport|by: Private Property, West by: Private Property, North Only) Palladam Road, TIRUPUR - 641 605.
IBBI Regn. No.: BRIPA-0RIPNI060R018-2019111885 Road, Domlur, Bangalore, Karnataka-560027 |by: Private Property, South by: 9th Cross Road. y
3 1 | e fiale ki e 'ae ne - ’ . ) This step is being taken for substituted service of notice. The above Borrowers and/ or Co-Borrowers Guarantors)
: LEE' dae or 5.._I|TI‘TI.55L'_IF ﬂmclm_ _ﬂﬂ.ﬂ.ﬁ.ﬂﬂif - - = are advised to make the payments of outstanding along with future interest within 60 days from the date of publica-
Malice = henaby given that the Big Viking Games Privabe Limited has commenced voluntary bquidation | Jtion of this notice failing which (without prejudice to any other right remedy available with Bajaj Housing Finance
an 08,06.2024 Limited) further steps for taking possession of the Secured Assets/ mortgaged property will be initiated as per the
. . ; ; , provisions of Sec. 13(4) of the Securitization and Reconstruction of Financial Assets and Enforcement of Security APG PREMIUM HOMES PRIVATE LIMITED
The stasehoiders of Big Viking Games Private Liméted are harely called upon o submit a proafof their| - interest Act, 2002. The parties named above are also advised not to alienate, create third party interest in the above
- o : ; e : , . - . . o CIN - U45205KA2015PTCO81534
caims, anar balore 0B.06.2024, 1o dhe bquidator s the adoress menboned againstSam | mentioned properties. On which Bajaj Housing Finance Limited has the charge. Regd. Office : Assetz House, 30, Crescent Road, Bengaluru - 560001
The fnancig credors shall submit feir proof of clams by electronic meens only, All ofher siakeholderz | DE G HREEREEZ P M EY-C- T -1 \\]c).\We] 215 Sd/- Authorised Officer, Bajaj Housing Finance Limited ’ ’ Website: wlvwruaetr,pmpe oy G g
may submil the proof of claimes n parsan, by postar by alectrors means § el II 4R T PR : Cd
N : . . tatement of Au nancial Results fort 2ar En anc
Submission of false or misleading proofs of claim shal attract penalties. :
gpe pe Rsiod Lociiaa BAJAJ FINANCE LIMITED [Regulation 52{8), Read with Regulation 52(4) of the SEB [Listing Obligation and Disclosure Requirements)
Address: 245 |5t Floor, AGCR Enclave. New Delhi-110082 Corporate Office: 3rd Floor, Panchshil Tech Park, Viman Nagar, Pune-411014, Regulations 2015 (LODR Regulation)]
Email: bigviking. viigmad.com & csraeeviochanigmal cam FINSEIV manharashtra Branch Office: 3rd Floor, Prestige Towers, Residency Road, Bangalore- .
o el ok i Mobile Mo 'EIEI-?ED 3;1“3? 560025, Authorized Officer's Details: Name: madhav mallya, Email ID: : : e
Date: 11.05.2024 IBBI Registration No.: IBEIIFA-0021P-N0602018-2014/11885 madhav.mallya@hajajfinserv.in. Mob No.8669189048/ 8073273577 wied | ‘wvimd | wnded | TaMamged | Yuaranded
Place: New Delhi AFA Valid Unto: 02-10-2024 PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES e March 1L, |Dacemberts| Marchiy | Mesh3L. | March)
L. : L UNDER THE SECURITISATION AND RECONSTRUCT prone Pty T e
i fudited Uraudited Auditad [ ] Audited
Notice is hereby given to the public in general that the below mentioned Borrower/co-borrower mortgaged the I i T
BEFORE THE NATIONAL COMPANY LAW TRIBUNAL immovable property which is described hereunder to Bajaj Finance Limited ('BFL') and the possession of the said [ 1 | Totalincome from Operations
BENGALURLU BENCH, BENGALURLU immovable property (‘secured asset/property') has been taken over by the Authorized Officer in accordance of the Mol Prafit/ {Loss) for tha parod [befens Tax, Exceptional and! of
SARFAESI Act 2002 and rules there to. The secured asset will be sold through public auction by bidding for realiza- £ | Extrasrdinary Rams) r210.84 "lmEl e ~TEEE 5248
1A No. |A (IBC) 37T of 2024 tion of the loan dues, applicable interest, charges and costs etc., payable to BFL as detailed below. The secured " = '-'.; ey ¥ .y ¢ m, I
in asset is being sold on 28/05/2024 and the bidding will be held on "AS IS WHERE IS", "AS IS WHAT IS", "WHAT- 3 | e e Pl i e Septoanandlne | e | soe | cmsed | qwesst | sk
COMPANY PETITION (IB) No., 199/BB,/2022 EVER THERE IS" AND "WITHOUT RECOURSE BASIS" under the rule number 8 & 9 of the Security Interest | | 1 | | | | i
- (Enforcement) Rules (hereinafter referred to as the rules) and on the terms and conditions specified here-under: 4 *E-I.m F'mtll'lln'-:Lms"inr“llhe period after tax (after Exceptional and) o ovaad 48881 e TEER 432455
BETWEEN: Loan account details/Borrower/s & 1. Date & Time of E-Auction, 1. Reserve Price - Boabosiinal Tt i ' ' ' 1
Shirley Matheaw Guarantor/s Name & Address 2. Last Date of Submission of 2. EMD_Of the Property s ;l'l:lt:l'!.'-n:lrr:lhﬂllu:u'-l: Irim::jlr:”h; p-ripﬂi{.-:!mprlmng ﬂ‘nlzll'::."fl;!qn_lm; | -z 158 61 A5 TR -157RS51
Resolution Professional of Mr. Ealumalal Narayan, Personal Guarantor LAN:- 4040HL33024076 & 4040HL33024139 EMD, 3. Date & Time of the 3. Bid Increment R M o] ol vt . skt st et . . . |
of Srl Vaaru Metallurgicals Private Limited ~-Applicant 1. Sr Narasimha Murthy(Borrower) Property Inspection Reserve Price for Inmovables: % | FakdUp EquityShare Capinl [ o | T | mes | HE- ] IR
AND- 2. N Shantha (Co-Borrower) 1) E-Auction Date :- 28/05/2024 Rs.63,31,000/- (Rupees Sixty 7 Russryin focluding Ravalustian Redsryil FA3ARAY | -FALESRER | 1332104 | Z13ME0AT | SAT1EISd
g NS, Both The Above At #856 10th Cross Near Between 11:00 Am To 12:00 Pm Three Lacs Thirty One Thousand | 2 1 ST S T W— ' i _ i : | - . = |
il --Respondent Srinivasa Temple Vidyamanagar Viswaneedam With Unlimited Extension Of 5 Only) e (e e e =t
AND IN THE MATTER OF - Near Srinivasa Temple Bangalore 560091 Minutes, 2.) Last Date of EMD:Rs.6,33,100/- (Rupees Six 9 | MatiWonh (SRR |G| SRR |--RARRIAIE | SIR0GL
State Bank of India ~.Patitioner /Financial Creditar Total Outstanding: Rs. 1,10,81,912/- (Rupees | Submission of EMD With Kyc Is :-( Lacs Thirty Three Thousand One i6 | #mid Up Debt Capitsl’ Outstanding Debk AL, B0 4,7, 4,76, (000 1. A000 4, 70,000
s One Crore Ten Lacs Eighty One Thousand | 27/05/2024 Up To 5:00 P.M. (IST.), | Hundred Only) 10% of Reserve || i i Sy e e P S Il N
) - Nine Hundred Twelve Only) Along with 3.) Date of Inspection: :- Price., Bid Increment -Rs.50,000/- | ! : ! | | | |
I MLV N Ry < HEEPONGENL; EATSOA lUamiD? future interest and charges accrued w.e.f | 11/05/2024 To 24/05/2024 Between | - (Rupees Fifty Thousand Only) & | 12 | Debt Equity Ratio | & | 45 | 45 | 06 | A5 |
Aged about 49 years 04/05/2024 11:00 Am To 4:00 Pm (IST). In Such Multiples. 13 | Earréngs Per Share tof Rs. 10/ each] ifor continuing and discontinued
Having last known Residences at: Description of the Immovable Property: All The Piece And Parcel of Property Bearing House List No.856, Khata Spamrnen g —— - B o
Mo, 8200, Tth Main Road. 3rd Cross, Prakash Nagar No 275, Measuring East To West 30ft And North To South (33+44)/2, Situated At Andhrahally Village, Yeshwanthpura | 1P | S el | == | e I - | e i
Rajaiinagar, Bengalur - 560021 Hobli, Bangalore North Taluk, Bounded By: East : Site No. 855, West: Site No. 848, North : Site No. 849 , South : Road b fi S B . O S S O B 1
& Terms and Conditions of the Public Auction are as under: | 14 | Copital Redemption Reserve A Ha Lo . NA
1868/ 15t Flaor 2nd Floar e "Public Auction is being held on "AS IS WHERE IS, AS IS WHAT IS AND WITHOUT RECOURSE BASIS" and 15 | Debanturs Recemption Resere ME M HA MA HA
e b= is being sold with all the existing and future encumbrances whether known or unknown to Bajaj Finance Limited. ® I 1 - 1
Frakash Nagar. Rajajinagar The Secured asset will not be sold below the Reserve price. ® The e-Auction will take place through portal [/ Dt Samdtoat “oiairge Ratia NA A HA | HA A
Bangalore- 560021 https://bankauctions.in, on 28th May, 2024 from 11:00 AM to 12:00 PM to onwards with unlimited auto exten- 17 | inberest Serdes Covorsge Ratio [ B H& HA, o
sion of 5 minutes each.e " For detailed terms and conditions please refer company website URL https://cms- - : : . . . - —
E: svmtllitd@gmail.com, svmplltd@gmail.com. md&srivaaru.com, assets.bajajfinserv.in/is/content/bajajfinance/s-r-narasimha-murthy-auction-website-notice- _— By Order of the Board
svmpvlitd@email.com, infosrivaan.com 1pdf?scl=1&fmt=pdf or for any clarification please connect with Authorized officer. i o e ) et Al o s B St g g i it i For APG Premivm Homes Private Limited
Date: 11-May-2024, Place: Bangalore Authorized Officer (Madhav Mallya) Bajaj Finance Limited e M e e ot R o e 5d/.
Interlocutory Apptication Mo, 377 of 2024 under Section 99 of the Insolvency and 4 i apopam oacmey e rpebion £00 o Ly Sopripuac pucimps frsimamc A armpsn i n e e Somasundaram TM;Pﬂth'
Bankruptcy Code, 2016 has been filed by the Resclution Professional of M o ek i ont e s, bl s b B s N (e el e i el . sl ol G- WD;.::;:;
Ealumalai Marayan, Personal Guararitor of Sri Vaaru Metallurgicals Private Limited e A Date: 10.05.2024 | Place: Bengalusn
and the said Application is fixed for hearing before the Mational Company Law

Tribunal, Bengalury Bench on 05,06.2024. The Personal Guarantor is hereby put
to notice W enter appearance and respond to tha Application as has bean directed
by the Hon'ble Mational Company Law Tribural, Bengaluru Bemnch

Dated; 10.05,2024

15d.}

MS. SHIRLEY MATHEW

Respdution Professional of M Ealumalal Naravan, Personal Guarantos
of Sri Vaaru Metallurgicals Private Limited

IBE| Begistration Ma: [BEI F1P&-001 A P-POL043 F2017-18 /11718
AFA: AN 11T16/02/181224/ 106635

validupto 18th Dec 2024

At Mo: 23, Bth Cross, Hutchins Road, Cooke Town, Bangalury - 560084
E-mail rp.pgnaravan@gmail.com J shirleyEsmatines,in

| get the inside information
and get inside the information.

Inform your opinion
with investigative journalism.

The Indian Express. SThelndianEXPRESS
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